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which may further reduce to 1486 cubic meters and 1367 cubic meters in the years 2021

and 2031 respectively.

(b) As per Ministry of Housing and Urban Affairs, 135 litre per capita per day
(Ipcd) has been suggested as the benchmark for urban water supply. For rural areas,
a minimum service delivery of 55 Ipcd has been fixed under Jal Jeevan Mission, which

may be enhanced to higher level by States.

(¢) As mentioned in the report of National Commission for Integrated Water
Resources Development (NCIWRD), the percentage of water used for irrigation out of
the Total water use for the year 1997-98 was 83.30%. Further, as per NCIWRD report,
the percentage of water used for irrigation out of the Total water use for the year 2025

under high demand scenario was estimated as 72.48%.
'Rally for River' campaign

1224. SHRI NARAIN DASS GUPTA: Will the Minister of JAL SHAKTI be pleased

to state:

(a) whether Government is monitoring private organisations' campaigns for

rivers like 'Rally for River';
(b) whether these organisations are working in tandem with Government;
(c) the achievements of the same;

(d) whether Government has the record of funds raised through such campaigns;

and
(e) if so, the details thercof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (SHRI RATTAN
LAL KATARIA): (a) No Sir.

(b) No Sir.
(c) to (e) Do not arise.
Scam in construction of toilets

1225. SHRI RAVI PRAKASH VERMA: Will the Minister of JAL SHAKTI be

pleased to state:
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(a) whether a huge scam of ¥ 540 crores in construction of toilets between 2012

and October, 2018 has been reported in Madhya Pradesh;
(b) if so, the details thereof, district-wise;

(¢) whether Government would initiate inquiry to ascertain the number of toilets

which have been only built only on paper in other States;
(d) if so, the details thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (SHRI RATTAN
LAL KATARIA): (a) No Sir.

(b) Does not arise.

(c) to (e) Sanitation is a State subject and hence the responsibility for implementation
of Swachh Bharat Mission (Grameen) lies with the States. Government of India only
provides technical and financial support to supplement the efforts of the State
Governments. Whenever any complaint in respect of implementation of SBM(G) is
received, the same is forwarded to the respective State Government for appropriate

corrective measures.

Climate change and water contamination

1226. PROF. MANOJ KUMAR JHA: Will the Minister of JAL SHAKTI be pleased

to state:

(a) whether Government is aware of reports linking climate change and massive

flooding, which has contaminated water;
(b) if so, the details of measures taken;
(c) whether it is a fact that water sources in Bihar are at the stage of dying;
(d) if so, steps being planned by Government; and

() whether Government is planning to adopt new legislative measures to prevent
the water- management crisis faced by the several parts of the country, if so, the details

thereof?



